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Sir,

Coov to

Shri Utpal Rajkhowa
Registrar (Vigilance)
Gauhati High Court
Guwahati
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Yours faithfully,

District & Sessions Judge
Kamrup (M), Guwahati

permissiontoavair.*,"i;1""',3'.:::* jlifrl,-Mav,2024
Memo No. DIK/Accn/2990, dated 16.03.2024

With reference to the subject cited above, I am directed to inform youthat,Shri pranjit Hazarika,_speiial ludicial Magistrate, iamrup(N), Guwahatihas been allowed to avail LTC for the block p"rioa ii)OZZ_2025, to visit ApolloHospital, Chennai and return back,.w.e.f. n.OS.Zdn+ ti ZZ.OZ.ZOZq, pr"i,ring
1,7 .03.2024 and suffixing 23d to 26rh March, 2024 as the same are holidays, bythe shortest possible route, as per existing rules.

Shri Hazarika may be informed accordingly.
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1. The Principal Accountant General, (A&E), Assam, Guwahatl for information.2. Shri pranjit Hazarika, Speciat judici;t Ma;i;;ate, r<amruplN;, Guwahatifor information.
3. The Joint Registrar (Finance), Gauhati High Court, Guwahati for information

_ and necessary action.

^u4. rhe Project Manager, Gauhati High Court, Guwahati for information withrequest to take necessary steps for uproading this retter in officiar website ofthis Hon'ble Court.
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